IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCHs NEW DELHI

0,A. No. 1013/95

New Delhi this the 11th day ef September 1995

Hen'ble Shri A,V Haridesan, Vice-Chairmen(J)

Hen'ble Shri R.K.Ahocofja, Member(A)

$h, Surender Singh

$/0 Sh, Harinder Simgh

R/o Quarter Ne. 36, Police Celeny,
Ashek Vihar, Delhi,

(By Advecatas Nens) . Applicand

1. Commissioner of Police Delhi,
Dslhi Pelice Headquarters,
H.S.G.N-ﬂdlng, I.P.E.t.t.,
New Delhi,

2. Deputy Commissioner ef Pelice(HQ,I)
Delhi Pelice Headquarters,

M. S.0, Eﬂﬂdhg, Iop.t.t.t',
New Delhi,

eese oRESpondents

(By Advocates Nene)

OROER (Oral)

Hon'ble Shri A.V.Haridasen, Vice-Chairmen (J)

None fer the parties, theugh called twice. Hence the

OA a3 well a8 the MA is dismissed in default for nen-presscutien.

IR.K,AHODDA) ~HARIDASAN
Membe Vice-Cha




